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RAJASATHAN HIGH COURT LEGAL SERVICES COMMITTEE
Rajasthan High Court Premises, Jodhpur

No. RHCLSC/Jodhpur/ {1 9 Date: 2 3 ~(1-92019

Notice
t
In Compliance of directions of Hon'ble Chairman, R:ijasthan High Court Legal Services
Committee, Jodhpur, in exercise of powers conferred under amendment regulation 2018 of the National

Legal Services Authority (Free & Competent Legal Services), List of Newly Selected Panel Advocates as
on 29-11-2019

List Of Panel Advocates As on 29-11-2019
In Criminal Matters
: - | Enrollment Enrollment
S.No. NaTe of Advocate ) L No./Date Vear
I | SH. ASHOK KUMAR UPADHAYAY |  497/1983 1983
T 516
2 SH.RAJESH BHATI . 0757 1997
3 DR. MANJULA CHOUDHARY =~ |  333/1997 1997
1145
4 SH. AMITABH ACHARYA 08.12.07 1997
1020
5 SH. RAM KUMAR BOHRA oi1og | 1998
963
6 SH. ASWANI KUMAR SWAMI >710.08 1998
- 363
7 SH. DEEPAK CHOUDHARY e 04.08 1998
' 1942
8 SH. SHASHI PRAKASH JOSHI /05-11- 2000
2000
9 SH. KALU RAM BHATI 1073 2001
: /29-07-01
| 1433
10 SH. GANGA RAM BHARI e 00:01 2001
1131
1 DR. JAVED KHAN MOYAL 150.07-01 2001
1044
12 MS. RANJANA SINGH MERTIA 007-01 2001
_ 802
13 SMT LAXMI RAMAWAT 10700 2002
i SH. VIKRAM CHOUDHARY 735 003
$/0 KANARAM CHOUDHARY /29-06-03
508
15 SH. BHAWANI SINGH MERTIYA 70.06.03 2003
T 757
16 SMT. KSHAMA PUROHIT : 0703 2003
| 1158
17 | SH.DEVENDRA KUMAR GODARA 0804 2004
5 SH. SURENDRA SINGH 3112 2004
SHAKTAWAT o /24-12-04
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19 SH. RAJESH SAHARAN B o0s | 2004
20 MIS. DIVYA SHARMA P s | 2008
21 SH. BHAGAT DADHICH e ags | 2005
2 SH. DEEPAK BORA o eqs | 2005
23 SH. DILIP SINGH a0 | 2008
24 SMT. SWATI KATOCH [217/27-09-06_| 2006
25 SH. TARUN DHAKA o | 2006
2 SH. GULAM MOINUDDIN S g | 2006
27 SH. MAHESH KUMAR SAINI 2 ey | 2007
28 | SH.MANOHAR SINGH SISODIY%& S oy | 2007
29 SH. KAUSHAL SHARMA e gy | 2007
30 MISS. KIRTI PAREEK g0 | 2009
N SH. VIKRAM CHOUDHARY 1506 009
$/0 SH. GANPAT LAL CHOUDHARY {  /11-07-2009
32 | SH BUDDHA RAM CHOUDHARY 2208 e | 2009
33 SH. AMARDEEP LAMBA S eio | 2010
34 SH. VIVEK SHARMA o | 2010
35 SH. RAJAK KHAN HAIDER o e | 2011
36 SH.ASHOK KUMAR PANWAR O gz | 2013
37 SH. VIVEK AGARWAL o oqs | 2013
38 SH. VISHAL SINGHAL B s | 2014
39 SH. SANGRAM SINGH e oa | 2014
40 SMT PURNIMA NAHAR A e | 2014
41 SH. AJEET SINGH SOLANKI ! 9972014 2014
In Civil Maﬁer§
42 | Dr AJEET SINGH SHEKHAWAT 1200 2003
’ /31-08-03
43 SMT ARUNA NEGI 930 2005
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44 SH. RAMANLAL B 1077
ALOCH 177108.05 2005
| i 545
45 SH. RAJEEV K |
UMAR SHARMA 13,0506 2006
46 SH. 2759
SHYAM VYAS | 10.12.06 2006
| 2662
47 SH.B
HARAT SINGH RATHORE. 1 12-08 2008
. 638
48 SH. ADITYA S
TYA SINGHI 970512 2012
49 SH. ANIRUDDH PUROHIT 961/2012 2012
_ 910
50 SH. SHREYANSH MARDIA 40712 2012
51 SH. SHRIDHAR MEHTA 77772014 2014
5 SH. JITENDRA MOHAN 1348 2015
2 CHOUDHARY /14-08-15
| ] 2433
53 SH. GOURAV THANVI 1751015 2015
1176
54 SH. NITESH MATHUR 060816 2016
1193
55 SH. MANISH BHUNWAL 060816 2016
In Constitutional Law/Writ Matters-
(a) Service (b) Misc Matters
79
56 SH. RAKESH KALLA 1290199 1999
679
57 SH. RAJAT DAVE 00603 2003
1545
58 SH. VINOD CHOUDHARY 31,0803 2003
59 | SH. DHEERENDRA SINGH SODHA |  /26/2004 2004
- 1641
60 SH. VINIT SANADHYA 197-08-05 2005
, 4118
61 SH.OM PRAKASH KUMAWAT 61207 2007
- 2803
62 SH. DEVKI NANDAN VYAS | 3 00.07 2007
| 1878
63 SH. SANJAY SONI : L 10.08 2008
' 2852
64 SH. KULDEEP VAISHNAV 155.06.10 2010
' 3809
65 SH. ABHISHEK SHARMA 140810 2010
66 | SH.RAVINDRA SINGH RATHORE -| -2%/2010 2010
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395
67 MISS. FALGUN BUCH e 0511 2011
68 SH. VINEET R DAVE : 669 2011
' ‘ ! /12-06-11
69 SH. SUNIL JOSHI 654 2011
: /12-06-11
1039
70 SH.BHAVIT SHARMA s 0711 2011
L 1278
71 SH. DINESH KUMAR GODARA 36.08.15 2012
1180
g
72 | SH. ABHIMANYU SINGH RATHORE | 00714 2014
1063
73 SH. RATDEEP SINGH CHOUHAN | 0715 2015
_ 2123
74 SH. ANKIT CHOUDHARY 0.1 2015
75 SH. KUNAL KALLA 2214 2015
: /13-10-15
76 ARTI KUMARI GUPTA 2490 2015
/04-11-15
77 SH. ANIL KUMAR HALU 895/2016 2016
i 10-06-16
1144
78 SH. PRAVEEN VYAS 06,0816 2016
In Environmental Law Matters
79 | SMT.SHAAMBHAVIBHANSHALI | 28A()/2013 2013
In Labour Law & Services Matter
788
30 MS. KUSUM RAO 1182 1982
425
81 SH. PRAKASH SHARMA 05.00.90 1990
| 1040
82 SH. PREM DAYAL BOHRA 1911.07 1997
1047
83 SH. SANDEEP SARUPARIA 171197 1997
] 954
84 SH. DEENDAYAL PUROHIT | /20-08- 2000
- i 2000
In Matrimonial Disputes Matter
85 | SH.KRISHNA CHANDRASHARMA | 7 | 1989
- 1105
y - 9]
8 | SH.PRAMENDRA PURI GOSWAMI . 20,0701 2001
87 SMT. SUMITRA CHOUDHARY 1066 2002
‘ | /18-08-02
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88 SH. SIKANDER KHAN ;’3;_ 07-04 2004
29 SH.AKSHAYNAGORI | |} 1% 2013
| /06-07-13
90 SH. SHUBHAM MODI SR s | 201
In Central Administrative Tribunal/A:;'med Force Tribunal Matter
o1 SH. APURVA RAJ MATHUR | T ogs | 2015
92. SH. DEVENDRA KHATRI | ??;5_0 515 2015
In Matters Related To Juvdnlle Justice
93 SH. SITA RAM BENIWAL . S oa | 2004
94 SH. DEEPAK CHANDAK | ! /12%?07_1 A 2014
95 |  SMT.MAMTA GUPTA NAGORI T ess | 2014
96 SH. NAVDEEP DADHICH - - aolgs | 2018
List 6f Empanelment of Advocates, Who are williﬁg to render free Legal Services
(PRO BONO)
S.No. Name of Advocate | E;:;?}g::: ‘ Enr;l:::ent
I SH.RAVINDRA KUMAR CHARAN ' | 99/30-1-1983 1983
2 SH. SUNIL MEHTA 317/1987 1987
| 3 SH. ANIL KUMAR SINGH 154/11-03-1989 1989

4 | SH. CHANDRA SHEKHAR KOTWANI 317/1993 1993

6 SH. KULDEEP MATHUR 545/1993 1993

5 SH. MAHESH THANVI 118/1994 1994

7 DR. HARISH PUROHIT 771/1996 1996

8 SH. MANISH KUMAR PITALIA © | - 1168/1998 1998

9 SH. VINEET JAIN _. 748/1998 1998




10 SH. DEEPAK MENARIA | 636/1999 1999
11 SH. BALJINDER SINGH SANDHU i 934/2000 2000
12 SH. VINAY KOTHARI Y 12312007 2007

. %"f}@ \“\.\‘3
(Dev Kumar Khatri)
- Secretary
Rajasthan High Court Legal Services Committee,

_Jodhpur
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